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Maintenance of G.P.F. Acoount* 
of the Employee* of Government 
of India Presa, Minto Road, New 

Delhi

3088. SHRI T. S. NEGI : Will the
Minuter of WORKS AND HOUSING 
AND SUPPLY AND REHABILITA
TION be pleased to state 1

(a) whether it is a fact that GP Fund acc
ounts of the employees of the Government 
of India Press, Minto Road are not being 
properly maintained ;

(b) whether it is also a fact that there 
arc a good number of missing credits in 
the GP Fund Accounts of these employees 
because of which employees have to face 
a lot of difficulties at tne time of with
drawal of money, specially at th r time of 
retirement; and

if so, the number of accounts where 
ts are missing and the steps Govern

ment propose to take in this regard ?



153 Written Answers AGRAHAYANA 13,1900 (SAJCA) Written Answers i 5+

I K E  MINISTER OF WORKS V f > 
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR 
BAKHT) : (a) to (c). Provident Fund 
'accounts of employees of the Government 
of India Press, Mrnto Road, New Delhi, 
are, by and large, being maintained 
projperly. However, missing credits, 
which have been noticed in a few cases, 
are being adjusted on the basis of colla
teral evidence.

Pool, it cannot be pud as the stocks were 
offered in the Central Pool after the bonus 

t «cheinc had been discontinued.
mm » -

(d)_ 31 Purchase Centres in the Coastal, 
District of East Godavari and West Goda- 
wari have been opened by the Food Cor
poration of India. More centres will be 
opened according to the needs in a phased
manncrs- Mb. k

Sale of Paddy in Anddhra Pradeah 
at Low Price

3 0 8 0 . SHRI K .  SURYANARAYANA: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state :

(a) whether the Government of India 
arc aware that the farmers in coastal 
districts of Andhra Pradesh are forced to 
dispose of their paddy at low priccs to the 
local traders much lower than the support 
pricc fixed by Government ;

(b) whether it is a fact that the Govern
ment of India has not agreed to the pay
ment of Rs. 15 per quintal as bonus by 
Government uf Andhra Pradesh;

(c) if so, the reasons thereof; and

(d) the depdts opened by F.C.I. for 
purchase of paddy in said coastal Districts, 
if any ?

Hoosing Loan*

2090. SHRI P.K. KODIYAN : Will 
the Minister of WORKS AND HOUSING 
AND SUPPLY AND REHABILITATION 
be pleased to state :

(a) whether Government are consider
ing any scheme to provide financial assis
tance to allottees oi hou)»e sites 1o enable 
them to construct houses.

(b) if so, the details thereof; and

(c) the estimated cost of the scbemc ?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR 
BAKHAT) : (a) Yes, Sir.

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRA- 
TAP SINGH) : (a) All stocks of paddy
offered by the farmers and conforming 
to the specfications are purchased by 
the Food Corporation of India and the 
State Agencies at the procurement price 
fixed by the Government. State Govern
ment nave reported that some stocks of 
paddy rejected by Food Corporation of 
India because of tip blackening are being 
purchased by rice millers at prices lower 
than the procurement priccs.

, (b) and (c). The question it not clear. 
Durmgthe discussions held in September 
with Chief Ministers/Food Ministers of 
various States regarding procurement and 
price policy of kharif cereals 1078-79, the 
($uef Minister, Andhra Pradesh had 
stated that the support price should in* 
dude a profit margin n of 15% over and 
Above the cost of production. After 
taking into consideration the views of 
all the State Governments and the recom
mendations of the Agricultural Prices 
Commission, the procurement price was 
fixed at Rs. 85 per quintal for coarsc variety 
of paddy. If, however, the reference 
is to bonus on surrenders of rice to Central

(b) and (c). The Draft Five 
Year Plan (1978-79) envisages that a 
“ Revised Minimum Needs Programme”  
which indudes “ houses for landless rural 
labour households”  as one of the itmes of 
the minimum needs, is intended to fulfil 
the promise of providing essential infra
structure and social services which the 
public sector alone can supply to the 
weaker sections of the population parti
cularly in rural areas. A provision of 
Rs. 500 crores has been made for giving 
financial assistance for acqusition of plots 
and housing construction at the 
rate of Rs. 500— 750 per site. This sum 
provides for the developed plot, provision 
for a well for 30 to 40 families and ap
proach roads. .All labour inputs will be 
provided by the beneficiaries. Approxi
mately 8 million landless workers are 
likely to benefit from the scheme, thus, 
covering a substantial number o f  this 
section of the population. In addition, 
schemes arc under consideration by 
HUDCO to assist in the rural housing: 
programme for the population which is 
not covered under the above pro gram m es. 
A statement showing the State/Union 
Territories-wisc allocation o f  outlay re
quirements is appended' at?1 Annexure 
statement I.




